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Defective Case Register from 2024-08-13 to 2024-08-13

. Advocate for Date of
SI.NO. Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
1 D- SARAT KUMAR 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24245/2024 |JENA 13
D.Fee of OSBC 50/- not paid.
BLAPL/24272/2024 |PATTNAIK 13 ) )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D- 7024-08- 9-PROVISION OF LAW NOT FURNISHED
3 ABLAPL/24398/2024 ASISH KUMAR RAY 13 ON TOP OF CAUSE TITLE.
1. Name of Father and occupation of the
deponent on affidavit not furnished.2.Page nos.9
and 10 not neat and legible.3. Petitioner No. 4
not executed in V.Nama.5. One Podi Dalei has
executed in V.nama who has not party in this
petition.
BLAPL/24249/2024 |PARIDA 13 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
5 D- KSHIROD KUMAR [2024-08- ANNEXURES NOT FILED.
ABLAPL/24365/2024 ROUT 13 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
page nos. 18 to 20, 22 ,24 are not neat.
6-RECEIPT SHOWING SERV.COPY TO
6 D-WP(C)/34704/2024 (SSDASWA PATRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRAJIT KUMAR 2024-08-
7 D-WP(C)/33882/2024 PRADHAN 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- SOUBHAGYA 7024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24408/2024 ' KUMAR DASH 13 As per rejection order dtd. 30-7-2024 , not tally
with page no.3 of sl.4 of Annex.2.
BLAPL/24279/2024 |PATTNAIK 13 ) )
6-RECEIPT SHOWING SERV.COPY TO
D- SMRUTI RANJAN  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
10 BLAPL/24247/2024 ROUT 13 7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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6-RECEIPT SHOWING SERV.COPY TO

11 |D-WP(C)/34931/2024 IJ\IE’?\ITSH CHANDRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
12 D- JUGALA KISHORE  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24295/2024 |PANDA 13
Page 49 to 51 and page 59 to 60 not marking.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 |D-WP(C)/33043/2024 Y ATMAYA RUMAR 2024-08-
Date mentioned in annexure-4 does not tally
with averment of writ petition and index
6-RECEIPT SHOWING SERV.COPY TO
14 D- SARAT KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24244/2024 JENA 13 Page 13, 14 not partial neat.D.Fee of OSBC
Rs.50/- not paid.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

15 BLAPL/24252/2024 ARIJEET MISHRA 13 AG/CG/IT/CT/ETC.NOT FILED.
NAYAN BEHARI 2024-08- [Provision of law not furnished in I.A. Nos672
16 D-FAO/34771/2024 DAS 13 and 673 of 2024
6-RECEIPT SHOWING SERV.COPY TO
17 |D-WP(C)/34536/2024 IAYANTAKUMAR - 2024-08- 1\ 611/ T/ETC NOT FILED.
MAJHI 13
6-RECEIPT SHOWING SERV.COPY TO
18 [D-WP(C)34795/2024 G NARANIAN - RO2-08-1, G oy T/ETC NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19 D- KAMAL BEHARI 2024-08-

CRLMC/23857/2024 | PANDA 13 1. Age of the petitioner no.1 in cause title not
tally with affidavit. 2. Page nos 51, 58,59,60 not
legible.
6-RECEIPT SHOWING SERV.COPY TO

2 D- SAROJ RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24073/2024 (SUBUDHI 13 1. Certified copy of order under annex-1 not
filed.

a P SUDHANSU 202408+ (6 iy IO NOT FILED, |

CRLMC/24187/2024 SEKHAR DASH 13 : :

n D HARIPAD 202408 GITICTETCNOT FILED, |

BLAPL/24255/2024 MOHANTY 13 : :

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
23 D-WP(C)/35069/2024 RAJJIEET ROY 13 AG/CG/IT/CT/ETC.NOT FILED.
P BRAJAKISHOR  2024-08- 60t/ CHETCNOT FILED,
CRLMC/24139/2024 PANDA 13 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
25 CONTC/34699/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
26  |D-WP(C)/34947/2024 SPS?&%LT%KA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.




27

D-WP(C)/34602/2024

MONOMOY BASU

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28

D-CMP/34625/2024

C. KASTURI

2024-08-
13

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

29

D-WP(C)/34894/2024

NIRANJAN LENKA

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30

D-
BLAPL/24369/2024

SATYABRATA
PANDA

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-
BLAPL/24363/2024

SATYABRATA
PANDA

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

1. Rejection order No.372 of 2024 under
Annexure-2 not tally with cause title, para-1 and
prayer in the petition.

32

D-
ABLAPL/24350/2024

ANIRUDHA DAS

2024-08-
13

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. paragraphs not correct in declaration.2.
petitioner being minor but his signature not
executant in V. NAMA.

33

D-
BLAPL/24415/2024

MANAS KUMAR
CHAND

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

Signature of the petitioner on V.Nama not tally
with cause title.

34

D-
ABLAPL/24361/2024

KSHIROD KUMAR
ROUT

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

PAGE NOS. 15,16, 17 ARE NOT NEATLY
LEGIBLE.

35

D-WP(C)/34736/2024

SWAPNIL ROY

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date mentioned in Annexure-4 and averment of
writ petition does not tally with index

36

D-
CRLMC/24183/2024

DURGA PRASAD
DHAL

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

IA not addressed. 2.Petition not correctly
addressed to Honorable Court

37

D-
CONTC/34782/2024

NEELAKANTHA
PANDA

2024-08-
13

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

SUBASH CHANDRA 2024-08-
38 D-WP(C)/34641/2024 PRADHAN 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
39 D- PRANAB KUMAR  2024-08- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/24317/2024 SAMANTRAY 13 ANNEXURES NOT FILED.
Page n0.9 not neat.
2024-08- |.Receipt Showing Serv.copy To School and
40 D-WP(C)/35055/2024 RAJJEET ROY 13 Mass Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
41 D- SURYAKANTA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24390/2024 DWIBEDI 13
1. Name of Father of the deponent on affidavit
not correctly furnished.2. Page nos.13 and 14
not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
42 CONTC/34562/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
43 D-WP(C)/34869/2024 ]S)IZI\S/IEER KUMAR %(3)24-08- .Receipt Showing Serv.copy To E.D. not Filed.
u BRAHMANANDA 202408+ 6l ETCNOT FILED,
CRLMP/24228/2024 MISHRA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
45  |D-WP(C)/34360/2024 IS)XE?SH CHANDRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
46 D- SUJAY SHANKER  [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/24264/2024 |SINGHDEO 13
PAGE NO.26 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
47 D- SURYAKANTA 2024-08- FURNISHED.
WPCRL/23819/2024 |DWIBEDI 13 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
Vakalatnama not filled up
6-RECEIPT SHOWING SERV.COPY TO
» D- RAJIB LOCHAN 7024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24273/2024 PATTNAIK 13 Rejection order dated 06.08.2024 under
Annexure-2 not tally with Index.
D- 2024-08- |PLACE IT AFTER FILING OF C.COPY OF
4 [RVWPET/34881/2024 SIPHANT DWIBEDI ;5 IMPUGNED ORDER
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
50 D-WP(C)/34798/2024 CHANDRA SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
51 D- IPSIT AUROBINDO 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24237/2024  ACHARYA 13
Annex-2 page marking not proper as per Index.
52 D- ARUN KUMAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/24135/2024 BEHERA 13 AG/CG/IT/CT/ETC.NOT FILED.




1. Name of the Lower court not correctly
furnished page no. 2 para no.2 and page no.3
para no. 6

6-RECEIPT SHOWING SERV.COPY TO

53 |D-CRLA/24325/2024 DEEPAK KU SAHOO %(3)24_08- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
54 D- BHARAT BHUSAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24321/2024 ROUTRAY 13
Page no. 9 marked twice.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
55 [D-WP(C)/34904/2024 SOUMYA MISHRA |29+ 08" AG/CGAT/CT/ETC.NOT FILED.
C. Fees of Rs 18/ payable Rs 6/ paid ,D.C.F of
Rs 12/ to be paid
6-RECEIPT SHOWING SERV.COPY TO
BHABANI PRASAD [2024-08-
56 D-WP(C)/34793/2024 MOHANTY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUDHANANDA [2024-08-
57 D-WP(C)/34814/2024 MUDULI 13 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
58 D-CMP/34554/2024 AKHYAYAKUMAR  12024-08- Paragraph no. is left blank in declaration,
MISRA 13 ..
(i1)Deponent not executed v.nama.and Names of
filing adv.in capital letters not furnished in
v.nama.
6-RECEIPT SHOWING SERV.COPY TO
59 |D-WP(C)/34908/2024 IS)XE?SH VHANDRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
60  |[D-WP(C)34763/2024 ARUN KUMAR - 2024-08-| | = 51/ T/BETC.NOT FILED.
PATRA 13
Age of petitioner differs from the age of
61 D-CMP/34619/2024 ﬁll(s}ﬁlf\{/lfARA %(3)24-08- deponent.(ii)C.copy of order under anx.3 be
filed.(iii)Neat page nos.83,85 and 86 be filed
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
62 CONTC/34585/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BUDHADEV 2024-08-
63 D-WA/34631/2024 ROUTRAY(SR.ADV)) |13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
64 D- DIPTI RANJAN 2024-08- |11-NEAT,LEGIBLE ATTESTED
BLAPL/24301/2024 |[SWAIN 13 ANNEXURES NOT FILED.
pagel4 and 15 not legible.
6-RECEIPT SHOWING SERV.COPY TO
65  |D-WP(C)/34799/2024 Sgﬁ?ﬁ RANJAN %(3)24_08_ AG/CG/T/CT/ETC.NOT FILED.
s RAJIBLOCHAN  2024-08- 60t/ ETCNOT FILED,
BLAPL/24270/2024 |PATTNAIK 13 : :
67 D- SARFARAZ AHMED [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CRLREV/24271/2024 13 AG/CG/IT/CT/ETC.NOT FILED.

8-CAUSE TITLE NOT IN ORDER.




Certificate regarding non filing of any revision
before learned sess.judge be filed.(ii))Adv.who
identified deponent has no power. 2. Date of
disposal of impugned order appears to be wrong.

6-RECEIPT SHOWING SERV.COPY TO

63 D-WP(C)/34900/2024 ]S)IZI\S/IEER KUMAR %(3)24-08- AG/CG/IT/CT/ETC.NOT FILED.
ANNEXURE 6 NOT LEGIBLE
© D SANGRAM _ 2024-08- 0l i ETCNOT FILED.

BLAPL/24372/2024 |[KESHARI ROUT 13 : :

0 D ROMITRANIAN 202408+ 6, iy ETCNOT FILED,

ABLAPL/24389/2024 RAY 13 : :

no D RAIIBLOCHAN 202408+ 6l ETCNOT FILED,

BLAPL/24276/2024 |PATTNAIK 13 : :
6-RECEIPT SHOWING SERV.COPY TO

D- 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

72 ABLAPL/24328/2024 AMITAV TRIPATHY 13 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
73 D-WP(C)/34808/2024 CHANDRA SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
74 D-WP(C)/35073/2024 RAJJEET ROY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOURI MOHAN 7024-08- AG/CG/IT/CT/ETC.NOT FILED.
75 D-WA/34982/2024 RATH 13
1.DEFICIT AUTHENTICATION FEE OF RS
2.25/-NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AMITABH 2024-08-
76 D-WP(C)/34651/2024 PRADHAN 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHASKAR 2024-08- |1.Date mentioned in annexure-4 does not tally
77 D-WP(C)/34711/2024 CHANDRA PANDA |13 with averment of writ petition and
index.3.Subrata kumar pradhan, the petitioner
No.1 has been described as Subrata pradhan in
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
73 D- ADV 2024-08-

CONTC/34353/2024 ’ 13 1-Reference certificate not furnished,2-
Paragraph no. furnished in declaration seems to
be wrong

7024-08- 6-RECEIPT SHOWING SERV.COPY TO
79 D-WP(C)/34608/2024 MONOMOY BASU 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
20 D- NIKUNJA KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/34598/2024 DEO 13

1.COPY OF DISMISSAL ORDER NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

81 CONTC/34692/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-

82 D-WP(C)/34862/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-

83 D-WP(C)/34885/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AUROVINDA 2024-08-

84 D-WP(C)/34589/2024 MOHANTY 13 1.Authentication fees of Rs.2.50paisa to be paid
on annexure-4 and Rs.0.20 paisa to be paid on
annexure-6.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- PRANAB RANJAN  2024-08- 6-RECEIPT SHOWING SERV.COPY TO

85 ABLAPL/24251/2024 (CHHATOI 13 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

86 BLAPL/24303/2024 ASIT KUMAR JENA 13 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
KANANBALA ROY [2024-08-

87 D-WP(C)/34971/2024 CHOUDHURY 13 AG/CG/IT/CT/ETC.NOT FILED.

D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO

88 CMAPL/34566/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO

89 ABLAPL/24379/2024 PRAHALLAD SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.
Occupation of the deponent on affidavit not
furnished.

0 D SURYAKANTA 202408 (000 oo OTFILED,

BLAPL/24339/2024 |DASH 13 ) )
6-RECEIPT SHOWING SERV.COPY TO

01 D- PRAKASH KUMAR [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24113/2024 MISHRA 13
1. Page no. 32 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
DIPAK RANJAN 2024-08-

92 D-WP(C)/34341/2024 MISHRA 13 FURNISHED.
1.Paragraph in declaration not correctly
furnished in the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SANTOSH 2024-08- 7-VAKALATNAMA NOT PROPERLY

93 ABLAPL/24298/2024 CHANDRA 13 STAMPED,EXECUTED,ACCEPTED.

ATABUDHI 8-CAUSE TITLE NOT IN ORDER.

Welfare fund of Rs. .50/- not paid in V nama.




6-RECEIPT SHOWING SERV.COPY TO

94 |D-WP(C)/3497212024 [sunar KUMAR 802408, 0 G/IT/CT/ETC NOT FILED.
SWAIN 13
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
95 CONTC/34720/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
96 D-WP(C)/34802/2024 CHANDRA SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
97 |D-CMP/34301/2024 "Dt NARAYAN 8024081\ 01 T/CT/ETC.NOT FILED.
BEHERA 13
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

BLAPL/24416/2024 |GOUTAM DAS 13 : :

1. Name of the petitioner on affidavit not

furnished.

6-RECEIPT SHOWING SERV.COPY TO
o D oy 5024.08. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/33683/2024 13 PAGE NO. 13 NOT AVAILABLE IN THE
PETITION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

100 D- SANKAR PRASAD 2024-08- |11-NEAT,LEGIBLE ATTESTED

ABLAPL/24364/2024 |PADHI 13 ANNEXURES NOT FILED.

Page no.13 not neat.
6-RECEIPT SHOWING SERV.COPY TO
101 |D-WA/34839/2024  SURANTAKUMAR 12024-08- 1\ 0 G11/CT/ETC NOT FILED.
DALAI 13
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- |9-PROVISION OF LAW NOT FURNISHED
102 BLAPL24330/2024 [AMITAV TRIPATHY 75 ON TOP OF CAUSE TITLE.
Page no 14 and 15 not in order.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
103 D- SANDHYARANI 2024-08-

CONTC/34548/2024 |PANI 13 1-Legal Asst. and Association Welfare stamp of
Rs.10/-not paid,2-hologram of Rs,50/-not paid
3.Page no.17 not neat
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

104 D- PABITRA KUMAR  2024-08- |11-NEAT,LEGIBLE ATTESTED

BLAPL/24254/2024 |PAIK 13 ANNEXURES NOT FILED.

Page no. 65 and66 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SAMARENDRA 2024-08-
105 |D-CRLA/24348/2024 MOHANTY 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
106 ADV. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34729/2024

13




6-RECEIPT SHOWING SERV.COPY TO

KRISHNA 2024-08-

107  |D-WP(C)/34779/2024 CHANDRA SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.

D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO

108 CONTC/34740/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

109 P BISWAJIT 2024-08- f{g}?:%%iifc%?&\zlggTsﬁﬁ\égopY 10

BLAPL/24234/2024 [MOHAPATRA 13 ) )
D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO

110 CONTC/34588/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

|2 ROHITKUMAR 202408~ (000 o o OTRILED,

BLAPL/24358/2024 [SUNA 13 ) )
6-RECEIPT SHOWING SERV.COPY TO

112 D- RANJAN KUMAR  [2024-08- |[AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24382/2024 INAYAK 13
1. Certified copy of annex-1 (FIR) not filed.
6-RECEIPT SHOWING SERV.COPY TO
7024-08- AG/CG/IT/CT/ETC.NOT FILED.

113 |D-WP(C)/34610/2024 UMARANI PANDA 13 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

AKHYA KUMAR 2024-08-

114 |D-WP(C)/34760/2024 PANDEY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- [14-NOT PROPERLY INDEXED.

15l erRLMC24223/2004 AKHANDA 13
Neat Pg.68 and 69 be filed.(ii)C.copy of FIR be
filed.

D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO

116 CONTC/34714/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

17 D- BITASKUMAR 202408~ (000 ol i OTRILED,

CRLMP/24243/2024 |SWAIN 13 ) )
6-RECEIPT SHOWING SERV.COPY TO

1 D- ASHOK KUMAR 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24256/2024 [SAHOO 13 1. Certified order dated not correctly furnished
in index SI. no. 5.
119 D- ADV 2024-08- |1.delay of 617 days 2.copy of dismissal order
CMAPL/20075/2024 13 not filed 3.code not indicated
6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA 2024-08-

120  |D-WP(C)/34833/2024 TRIPATHY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

. D- DV 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34604/2024 13 1.Copy of Impugned orders Filed But Copy of
order dt.01.05.2024 Quoted in the Petition
D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO
122 ABLAPL/24346/2024 AMIT KUMAR NATH 13 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- KURESH PRASAD  [2024-08-
123 BLAPL/24374/2024 | DASH 13 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
124 BLAPL/24258/2024 RAKESH BEHERA 13 AG/CG/IT/CT/ETC.NOT FILED.
5024.08. |0-RECEIPT SHOWING SERV.COPY TO
125 |D-WP(C)/34870/2024 |SUBASH CH PANI 13 AG/CG/IT/CT/ETC.NOT FILED.
16 |2 SMRUTIRANJAN 202408 (000 2ol o OTFILED,

ABLAPL/24248/2024 ROUT 13 : :
6-RECEIPT SHOWING SERV.COPY TO

127 |D-WP(C)/34915/2024 Is)ggf*SH CHANDRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

128 |D-WP(C)/34906/2024 IS)X{\?FSH CHANDRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

129 D- MANAS KUMAR 2024-08-

CRLMC/24060/2024 \CHAND 13 1. Synopsis and date chart not mentioned in
index page. 2. Affirmation of para in I.A. not
furnished by Oath Commissioner.
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR 2024-08-
130 |D-WP(C)/34856/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
131 |2 NEELAKANTHA  2024-08- [°0 O bt S FLED,

CONTC/34776/2024 [PANDA 13 : :

132 |D-WP(C)/34270/2024 [TYOTIRMAY GUPTA 2024-08- |.Receipt Shoyvmg Sery.copy To School and
13 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5024.08. | 18-CERTIFIED COPY OF
133 |D-WP(C)/34819/2024 |GOPINATH MISHRA 13 TRIAL/APPELLATE COURT ORDER NOT
FILED
Certified copy of annex.3 not filed.
4-AFFIDAVIT/VERIFICATION NOT

D- 2024-08- PROPER.

134 BLAPL/24257/2024 LALIT SAHU 13 6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D SARADAPRASAD  2024-08- (e 1t/ ETC NOT FILED, |

BLAPL/24239/2024 |DASH 13 : :

5024.08. |6-RECEIPT SHOWING SERV.COPY TO
136  |D-WP(C)/34600/2024 |ASHOK DAS 13 AG/CG/IT/CT/ETC.NOT FILED.
w2 DINESHKUMAR  2024-08- (00 6 it/ ETCNOT FILED, |

CONTC/34508/2024 [PANDA 13 : :

138 |D-CMP/34618/2024 EXEQSH CHANDRA %(3)24-08- Certified copy of order under anx.1 be filed
139 |2 SURYAKANTA 202408 (000 Ol SO PRLED,
CRLMC/24227/2024 DWIBEDI 13 : :




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
140 CONTC/34725/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIBEKANANDA 2024-08-
141 |D-WP(C)/34713/2024 BHUYAN 13 AG/CG/IT/CT/ETC.NOT FILED.
42 |2 RAIIBLOCHAN 202408~ (000 ol o U O P RLED,
BLAPL/24274/2024 |PATTNAIK 13 : :
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.08. AG/CG/IT/CT/ETC.NOT FILED.

143 CONTC/34682/2024 ADV. 13 10-SUBJECT CODE NOT

FURNISHED/INCORRECTLY MENTIONED
RANJIT KUMAR 2024-08- |.Receipt Showing Serv.copy To School and

144 ID-WP(C)/34690/2024 LENKA 13 Mass Education not Filed.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

145 CONTC/34719/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- |.Receipt Showing Serv.copy To School and

146 |D-WP(C)/35060/2024 RAJJEET ROY 13 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-

147 IBLAPL24284/2004 MAHES DAS 13 1.C.T.Case No.105 of 2024 and P.S. Case No.66
of 2024 in cause title not tally with prayer of the
petition.

148 |2 RAJESHRANJIAN 202408 (000 o o O PR ED,

BLAPL/24409/2024 |[SAHOO 13 : :
149 |2 NEELAKANTHA  2024-08- (F0 O bt S FLED,
CONTC/34780/2024 [PANDA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-

150 |D-WP(C)/34880/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AUROBINDA 2024-08- |11-NEAT,LEGIBLE ATTESTED
151 |D-WP(C)/34967/2024 SAHOO 13 ANNEXURES NOT FILED.
Annexure 1 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

152 CONTC/34707/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

153 |D-WP(C)/34774/2024 |5 S0N KUMAR 802408~ 60 G/1/CT/ETC.NOT FILED.

PATRA 13
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

154 CONTC/34639/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

155 CONTC/34335/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

156 CONTC/34695/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- SOUMENDRA 2024-08-
157 CONTC/34385/2024 |PATTANAIK 13 AG/CG/IT/CT/ETC.NOT FILED.
ANIL KUMAR 2024-08- |.Receipt Showing Serv.copy To School and
158 D-WP(C)/34043/2024 BEHERA 13 Mass Education not Filed.
9 D UDHISTHIR 202408+ 6, iy ETCNOT FILED,
BLAPL/24413/2024 |[SAHOO 13 : :
6-RECEIPT SHOWING SERV.COPY TO
60 D- RAJIB LOCHAN 7024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24280/2024 PATTNAIK 13 1.Ps. Case No 0029 of 2024 in synopsis not tally
with cause title and Annex-1.
61 2 SANIAY KUMAR 202408 o S0 e et et the petion
CRLREV/24158/2024 PRADHAN 13 be not there as per the standing order 03/2024.
D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO
162 CONTC/34726/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |.Receipt Showing Serv.copy To School and
163 |D-WP(C)/34898/2024 KAUSHIK SWAIN 13 Mass Education not Filed.
7024-08- 6-RECEIPT SHOWING SERV.COPY TO
164 |D-WP(C)/34874/2024 SUBASH CH PANI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
165 IRVWPET/33590/2024 PRONOY MOHANTY, 5
1. Period of Delay 17 DAYS
6-RECEIPT SHOWING SERV.COPY TO
PRANAB KUMAR  2024-08-
166 |D-WP(C)/34696/2024 PASAYAT 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
167 D- BIPLABA P.B. 2024-08- |11-NEAT,LEGIBLE ATTESTED
CRLMP/24275/2024 BAHALI 13 ANNEXURES NOT FILED.
PAGE NO.17 NOT LEGIBLE
3-AUTHENTICATION FEE IS DEFICIENT.
D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO
168 CRLMC/24309/2024 ASIT KUMAR JENA 13 AG/CG/IT/CT/ETC.NOT FILED.
Authentication fee Rs. 2.20/- to be paid.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-
169 |D-WA/34659/2024  |SAIBRATA RATH 13 Petitioners are not parties in Wp(c) No.12065 of
2023 filed IA for grant of leaveto file W.A.,
Page No.66 to 70,76,86 and87 not legible.
o BYOMAKESH 202408+ 6l ETCNOT FILED,
ABLAPL/24455/2024 TRIPATHY 13 : :
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
171  |D-WP(C)/33174/2024 |ASISH MISHRA 13
Name of the petitioner not furnished in the [.A
petition
6-RECEIPT SHOWING SERV.COPY TO
172 |D-WP(C)/34818/2024 ﬁ:ﬁm KUMAR %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

173 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34547/2024 ' 13
Occupation of deponent not stated in affidavit
6-RECEIPT SHOWING SERV.COPY TO
174 D- DIBYAJYOTI 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24236/2024 [SAHOO 13
Page marking not proper.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
D- 2024-08- STAMPED,EXECUTED,ACCEPTED.
175 IBLAPL243452004 (AMIT KUMAR NATHY 5 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
1. Welfare fee of Rs.50/- not paid on V.nama.
6-RECEIPT SHOWING SERV.COPY TO
MUKUNDA 2024-08-
176 |D-WP(C)/34923/2024 CHANDRA MISHRA 13 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24154/2024 MOHAPATRA 13 : :
D- 024-08- (0-RECEIPT SHOWING SERV.COPY TO
178 BLAPL/24421/2024 RAJJEET ROY 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 024-08- 0-RECEIPT SHOWING SERV.COPY TO
179 CONTC/34712/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
180 |2 NEELAKANTHA  2024-08- (°0 O bt S rLED,
CONTC/34769/2024 [PANDA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
181 |D-WP(C)/34976/2024 I;%EI‘?\IL KUMAR %(3)24-08-
.Receipt Showing Serv.copy To School and
Mass Education not Filed.
182 |2 LAXMIDHAR 202408 TICTETCNOT FILED,
BLAPL/24293/2024 |[MAHAPATRA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
183 D- SURYA KANTA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24340/2024 PRADHAN 13
Annex.1 not reflect in body of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA KUMAR [2024-08-
184 |D-WP(C)/34759/2024 PANDEY 13 AG/CG/IT/CT/ETC.NOT FILED.
185 D- SUVENDU KUMAR [2024-08- |1.DEFICIT AUTHENTICATION FEE OF RS
RVWPET/34826/2024 RAY 13 2.25/-NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
186  |D-WP(C)/34586/2024 SANTOSH KUMAR 12024-08-| \ \\EXURES NOT FILED.
SWAIN 13
1 .page 36 to 39 of annexure-8 not legible .2.
Annexure -13 is not neat copy.
6-RECEIPT SHOWING SERV.COPY TO
187 | D-WP(C)/34913/2024 5 VoA SH CHANDRA B024-08-14 6,06 17 c1/RTC NOT FILED

PANI
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6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR [2024-08-
188 CRLMC/24224/2004 |SAHOO 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHADUTTA 2024-08-
189 |D-WA/34677/2024 ROUTRAY 13 1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.Present Appellants 1 to 10
are not parties in Wp(c) No.12065 02023
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
190 |D-WP(C)/34883/2024 |SUBASH CH PANI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
191 |D-WP(C)/34741/2024 |ANIL KUMAR DAS
13 . .
Date mentioned in annexure-2 and averment of
writ petition does not tally with index.
192 |2 ASUTOSH 2024-08- T ETCNOT FILED,
ABLAPL/24278/2024 TRIPATHY 13 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
193 CONTC/34716/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
194 |D-WP(C)/34790/2024 ARIUNA CHARANA 12024-08- |\ o 51T/ T/ETC NOT FILED.
BEHERA 13
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
195 CONTC/34697/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
196 CONTC/34691/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
17 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34349/2024 13 1-Page mark as per index not tally with
petition,2-Reference certificate not furnished
6-RECEIPT SHOWING SERV.COPY TO
SAMIR KUMAR 2024-08-
198 |D-CMP/34718/2024 MISHRA(SR.ADV) |13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SANJAY KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED
199 ID-WP(C)/34848/2024 |y 5 13 ANNEXURES NOT FILED.
Page 12 not neat.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
200 D-WP(C)/34394/2024 ASIT KUMAR JENA %(3)24-08- 1. Legible copy of page-25 and 26 to be
filed,2.The name of the counsel in capital letter
and enrollment number in last page of writ
petition not furnished.
201 [P TUKUNAKUMAR 202408 (000 ol OTRILED,
BLAPL/24405/2024 |MISHRA 13 : :
202 |D- JUGALA KISHORE 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/24294/2024 PANDA 13 AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.




Index and Book mark not properly page marked.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

D- MANORANJAN 2024-08-
203 |BLAPL/24341/2024 |PADHY 13 ANNEXURES NOT FILED.
Last para of page no.16 and 17 are not neatly
legible
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
204 |D-WP(C)/34867/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
205 D UDHISTHIR | 2024-08- (0 6 it ETCNOT FILED, |

BLAPL/24411/2024 |[SAHOO 13 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

206 D- SURYASNATA 2024-08-

BLAPL/24290/2024 MOHAPATRA 13 Relationship not mentioned in the affidavit.Age
of the petitioner not tally with rejection order
and cause title.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

207 BLAPL/24391/2024 SATYAJEET ROUT 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
208 |D-WP(C)/34603/2024 MALLICK 13
Annexure 4 is incomplete
5024.08. |6-RECEIPT SHOWING SERV.COPY TO
209 |D-WP(C)/34609/2024 |ASHOK DAS 13 AG/CG/IT/CT/ETC.NOT FILED.
210 [P SANGRAM 202408 4 T ICTETCNOT FILED,

BLAPL/24370/2024 |[KESHARI ROUT 13 : :
6-RECEIPT SHOWING SERV.COPY TO

D. 5024.08. AG/CG/IT/CT/ETC.NOT FILED.

211 CRLMC/24182/2024 PREETAM MISHRA 13 14-NOT PROPERLY INDEXED.
Page no. 12 and 16 not legible
6-RECEIPT SHOWING SERV.COPY TO
s - Dy 5024.08. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34605/2024 13 1.Copy of impugned order Filed But order
dt.04.07.2024 Not available in the Petition.
6-RECEIPT SHOWING SERV.COPY TO

213 |D-WP(C)/34929/2024 }ng%/I?NTA KUMAR %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
214 [P SUDHANSU 202408 TICTETCNOT FILED,

CRLMC/24184/2024 |SEKHAR DASH 13 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- |9-PROVISION OF LAW NOT FURNISHED

215 ABLAPL/24394/2024 AYADEBA BEHERA 5 ON TOP OF CAUSE TITLE.
1. Page nos.10, 11 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
216 |D-WP(C)/34893/2024 ;g%%ﬁgﬁ‘* %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

217 D- ASMIYA RANJAN  [2024-08-
CONTC/34510/2024 MAJHI 13 1.Occupation of deponent not stated in affidavit
2.Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
18 D- K.C.RAJGURU 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24178/2024 MOHAPATRA 13
1. Occupation not mentioned in affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
219 CONTC/34715/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-08-
220 |D-WP(C)/34467/2024 MOHANTY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SWARUP KUMAR  2024-08-
221 ID-WP(C)/34339/2024 PATNAIK 13 1.Authorization to swear affidavit on behalf of
other petitioner not furnished.2.Page nos.29 to
31 not legible.
D- 7024-08- 6-RECEIPT SHOWING SERV.COPY TO
222 CONTC/34728/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
223 CONTC/34592/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
04 [P SANIIBKUMAR 202408 (000 Ol SO e D,
ABLAPL/24414/2024 BHANJADEO 13 : :
1. Paragraph no. not correctly furnished on
declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 11-NEAT,LEGIBLE ATTESTED
225 ABLAPL/24337/2024 DEVASHIS PANDA 13 ANNEXURES NOT FILED.
1. As per FIR. n0.162/2024 not tally with index.
2. page nos. 8 , 9 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
296 D- BIBHUTI RANJAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24393/2024 MOHANTY 13
1. Page nos. 10 and 11 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
227 |D-WP(C)/34864/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
278 D- RAGHUNATH 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34516/2024 |SINGH 13
Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
220 |D-WP(C)/34538/2024 P RAVATKUMAR  2028-08- 1\ 0 61 T/CT/ETC NOT FILED.
PANDA 13
230 |D- AMITAV TRIPATHY [2024-08- 6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/24329/2024 13 AG/CG/IT/CT/ETC.NOT FILED.

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.




11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no.10 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAYA KUMAR 2024-08- |11-NEAT,LEGIBLE ATTESTED
231 ID-WP(C)3301522024 iy s oy 13 ANNEXURES NOT FILED.
Annexure -3 is not neat copy.
232 |2 AMULYARATNA 200408 (000 o O O T RLED,
BLAPL/24324/2024 |[PANDA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
233  |D-WP(C)/34783/2024 CHANDRA SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.
SOUMYA RANJAN  [2024-08- |1.Receipt Showing Serv.copy To Ag not Filed.
234 |D-WP(C)/34936/2024 MOHANTY 13 2.Receipt Showing Serv.copy To cg not Filed.
2024-08- |.Receipt Showing Serv.copy To School and
235  |D-WP(C)/35063/2024 RAJJEET ROY 13 Mass Education not Filed.
236 P DEBIDUTTA 2024084 TICTETCNOT FILED,
CRLMC/24355/2024 MOHAPATRA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
ANUP NARAYAN 2024-08-
237 |D-WP(C)/34892/2024 MOHANTY 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 024-08- 0-RECEIPT SHOWING SERV.COPY TO
238 CONTC/34680/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
239 |- ROHITRANIAN 202408 {0000 oo o NOTFILED,
BLAPL/24386/2024 |RAY 13 : :
6-RECEIPT SHOWING SERV.COPY TO
" D- DV 7024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34708/2024 13 1.Age of petitioner differs from the age of
deponent.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
241 ABLAPL/24315/2024 DEEPAK KU SAHOO 13 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2 P ASHOK KU. 202408 T ICTETCNOT FILED,
CRLMC/24083/2024 BEHERA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-08-
243 |D-WP(C)/34824/2024 MAHARANA 13 AG/CG/IT/CT/ETC.NOT FILED.
244 > MANAS KUMAR 202408 (000 o SO RLED,
WPCRL/24211/2024 |CHAND 13 : :
024-08- (0-RECEIPT SHOWING SERV.COPY TO
245 |D-WP(C)/34587/2024 |ASHOK DAS 13 AG/CG/IT/CT/ETC.NOT FILED.
024-08- (0-RECEIPT SHOWING SERV.COPY TO
246 |D-WP(C)/34877/2024 |SUBASH CH PANI AG/CG/IT/CT/ETC.NOT FILED.

13




6-RECEIPT SHOWING SERV.COPY TO

247 |D-WP(C)/34980/2024 ]S)gﬁngUMAR %(3)24_08_ AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
g D DV h024-08. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34601/2024 13 1.Copy of Impugned order Filed But copy of
order dt.03.05.2024 Quoted in the petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D. IITENDRA KUMAR  2024-08. [3-CAUSE TITLE NOT IN ORDER.

249 | ABLAPL/24322/2024 MISHRA (2) 13 11-NEAT,LEGIBLE ATTESTED

ANNEXURES NOT FILED.
Page no .12, 13, 14 not neat.
250 |D-WP(C)/34876/2024 SUBASH CH PANT 2024-08- |[Receipt showing service of copy on SC
13 Transport not filed.

51 D PRAKASH RANJAN. 2024-08- (800 o T NOT FILED.
BLAPL/24310/2024 |BARIK 13 : :
CONTC/34764/2024 |PANDA 13 | :

6-RECEIPT SHOWING SERV.COPY TO

253 |D-WP(C)/34647/2024 SAILESH NARAYAN 2024-08- |\ - 510/ T/ETC NOT FILED.

BISWAL 13
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

254 | D-WP(C)/34871/2024 SUBASH CH PANI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

255  |D-WP(C)/34919/2024 ;%Rlﬁggml %(3)24_08_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

256  |D-WP(C)/34687/2024 ?g{?ﬁm BHUSAN %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

D. H024.08. 6-RECEIPT SHOWING SERV.COPY TO

257 CONTC/34721/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.

s D RAJBLOCHAN  2024-08- (00 o o ETe NOT FILED.
BLAPL/24277/2024 [PATTNAIK 13 : :
BLAPL/24289/2024 |ACHARI 13 ) )

D. H024.08. 6-RECEIPT SHOWING SERV.COPY TO

260 CONTC/34607/2024 NIHAL RATH 13 AG/CG/IT/CT/ETC.NOT FILED.

AUROBINDA 2024-08- |.Receipt Showing Serv.copy To School and

261 ID-WP(C)/34958/2024 SAHOO 13 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

262 [D-WP(C)/34703/2024 (SSDASWA PATRA %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

263 |D- SOUBHAGYA 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/24116/2024 | KUMAR DASH 13 AG/CG/IT/CT/ETC.NOT FILED.

1.C.T. case number not correctly furnished at
page no. 3 para no.4. 2. In Index page Sl. no. 2




proper word not mentioned. 3. Subject code not
correctly furnished in index.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
264 CONTC/34568/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-08-
265 |D-WP(C)/34838/2024 KHUNTIA 13 AG/CG/IT/CT/ETC.NOT FILED.
D- 024-03- |0-RECEIPT SHOWING SERV.COPY TO
266 CONTC/34590/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
024-03- |0-RECEIPT SHOWING SERV.COPY TO
267 |D-WP(C)/34879/2024 |SUBASH CH PANI 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
268 D- ASHOK KUMAR 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/24269/2024 |SARANGI 13
PAGE NO. 14 NOT COMPLETED
260 P NEELAKANTHA  2024-08- ("0 Ot S b D,
CONTC/34775/2024 [PANDA 13 : :
7-VAKALATNAMA NOT PROPERLY
70 D- SANDHYARANI 024-03- |[STAMPED,EXECUTED,ACCEPTED.
CONTC/34551/2024 PANI 13 1-Legal Asst.Association Welfare stamp of
Rs.10/-not paid,2-hologram of Rs,50/-not paid
D- 024-03- |0-RECEIPT SHOWING SERV.COPY TO
271 CMAPL/34744/2024 ADV 13 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- . : .
272 |D-WP(C)/35036/2024 RAJJEET ROY 13 .Receipt Showing Serv.copy To E.D. not Filed.
s D- DIBYAJYOTI 2024-08- As per ;tﬁl?ding orde:[r no }31 (11121'[6(]:[.%7.24 t?e .
BLAPL/24241/2024 [SAHOO 13 name of The prosecutrix shall not be mentione
in the petition.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
274 |D-WP(C)/34875/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
275 |D-WP(C)/34850/2024 P IIAY RUMAR 8028081 606 rmcT/ETC NOT FILED,
6-RECEIPT SHOWING SERV.COPY TO
276 [D-WP(C)/34849/2024 P/ IIAY RUMAR 8028081 606 rmycr/ETC NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
8-CAUSE TITLE NOT IN ORDER.
277 |D-CMP/34572/2024 S VA KUMAR - 2024-05-
Status of parties in court below not furnished
and age of petitioner differs from the age of
deponent.
s D DIBYAIVOTL 02408+ 6, iy ETCNOT FILED,
BLAPL/24242/2024 |[SAHOO 13 : :
D- 024-03- |0-RECEIPT SHOWING SERV.COPY TO
279 CONTC/34705/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
024-03- |0-RECEIPT SHOWING SERV.COPY TO
280 |D-WP(C)/34777/2024 |SOUMYA MISHRA AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO

D- AMULYA RATNA 2024-08-

281 BLAPL/24323/2024 PANDA 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

282  [D-WP(C)/34694/2024 ASHOK KUMAR 2024-08- 1 /0 GAT/CT/ETC.NOT FILED.

SAHOO 13
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-

283 |D-WP(C)/34907/2024 ROUTRAY 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

284 |D-CRLA/24261/2024 ]S)‘:lgg KUMAR %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

BIBEKANANDA 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

285 |D-WP(C)/34709/2024 BHUYAN 13
Legible copy pf page-18 to 21,26,27,28,29 and
31 to be filed
6-RECEIPT SHOWING SERV.COPY TO

286 |D-WP(C)/34717/2024 ]S)‘:I\SUAY KUMAR %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D- 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

287 CONTC/34686/2024 ADV. 13 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

288 [D-CMP/34556/2024 o IAYA RUMAR 112024-058-

Para no. is left blank in declaration,(ii)Name of
filing adv.in bold letter not shown in v.nama.
6-RECEIPT SHOWING SERV.COPY TO

139 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34599/2024 ’ 13
Correct code not Furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

290 BLAPL/24283/2024 MAHES DAS 13 AG/CG/IT/CT/ETC.NOT FILED.

. D- LAXMINARAYAN  024-08- 1. ferl.(zid:%ofc Delay 165 days 2t..Cou(1;t'Fee Rs 6/

RPEAM/34710/2024 |PATEL 13 not paid 3. Case number mentioned in prayer
not correctly furnished
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

292 BLAPL/24286/2024 MAHES DAS 13 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

293 CONTC/34596/2024 ADV. 13 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

24 D- MANAS KUMAR 7024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24205/2024 |CHAND 13 Certified copy of impugned order(Anx.2)be
filed.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

295 |D-WP(C)/34593/2024 iggzgyAKUMAR %(3)24_08_ AG/CG/IT/CT/ETC.NOT FILED.

A.Fees of RS.1.10 paisa not paid on annexure-2.




6-RECEIPT SHOWING SERV.COPY TO

D- SAMARENDRA 2024-08-
296 BLAPL/24331/2024 | BAHADUR 13 AG/CG/IT/CT/ETC.NOT FILED.
1.Authorisation with regard to swear the
ARUN KUMAR 2024-08- |affidavit on behalf of another petitioner not
297 |D-WP(C)/34689/2024 MISHRA 13 furnished.2.Legible copy of page-14 and 15 to
be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
D- 2024-08- LETTERS/ENROLMENT
298 CRLMC/24320/2024 DEEPAK KU SAHOO 13 NUMBERS/MOBILE PHONE NUMBERS OF
ALL THE SIGNING ADVOCATES NOT
INDICATED
1. Occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
99 D- LAXMINARAYAN  2024-08- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/24351/2024 PATEL 13 ANNEXURES NOT FILED.
SIDE OF THE PAGE NO.12 NOT NEAT.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
NIRMAL RANJAN  [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
300 ID-WP(C)34812/2024 g ouTRAY 13 AG/CG/IT/CT/ETC.NOT FILED.
Sl.no.2 of the affidavit not properly described.
Age of Respondent No. 1 does not tally with the
301 |D-MACA/34789/2024 PRADEEP KUMAR . 2024-08- age of of Opposite Party No. 1 in the Court
MISHRA 13 below
3020 |2 RAJIIBLOCHAN 202408~ (000 ol o O TRLED,
BLAPL/24282/2024 |PATTNAIK 13 : :
RAMA KRISHNA 2024-08- |.Receipt Showing Serv.copy To School and
303 |D-WP(C)/34745/2024 BISOI 13 Mass Education not Filed.
304 |D-WP(C)/34770/2024 PRABIN DAS 2024-08- |The name of the coupsel in capital number in
13 vakaltnama not furnished.
6-RECEIPT SHOWING SERV.COPY TO
305 D- SANTOSH KUMAR [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24353/2024 |[SAMANTARAY 13
1. Page nos.9 and 10 not neat and legible.
SYAMALENDU 2024-08- |0 P NO .2 MADE PARTY WITHOUT O P NO
306 |D-WP(C)/34889/2024 ipx ATk 13 I IN CAUSE TITLE
6-RECEIPT SHOWING SERV.COPY TO
307 |D-WP(C)/34773/2024 (HRUN KUMAR 2024081, & 0 rm/cT/ETC.NOT FILED.
PATRA 13
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
308 |D-WP(C)/34872/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
309 D- ADV 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34565/2024 ' 13
PAGE NOS.9 TO 17 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- JAYANTA KUMAR  2024-08-
310 BLAPL/24240/2004 | BAL 13 9-PROVISION OF LAW NOT FURNISHED

ON TOP OF CAUSE TITLE.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
311 CONTC/34723/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
312 |D-WP(C)/34361/2024 IS)XE?SH CHANDRA %(3)24_08_ AG/CG/T/CT/ETC.NOT FILED.
SAROJ KANTA 2024-08- .
313 |D-WA/34542/2024 SAMAL, A.G.A. 13 Annexure.4 not page mark in index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
314 |2 MITALEE JESTHI 2024-08- 1) 1CC case number not correctly furnished in
CRLMC/24172/2024 13
page no. 2 para no.l and page no.7. 2.1CC case
number not correctly furnished in I.A. petition.
3. Occupation not furnished in affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
315 CONTC/34334/2024 ADV. 13 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-08- 20-VERNACULAR CERTIFICATE NOT
316 |D-WP(C)/33571/2024 TRILOCHAN BARIK 13 FURNISHED.
1. In annexure-3 there is no public notification
dtd. 1.12.2009. page 36,43,44 are not neat copy.
2. in annexure-5 no rent receipt dtd. 10.1.2024.
in annexure -6 no letter dtd. 16.9.2023. 3.In
annexure-7 original rent abatement case not
filed but xerox copy of the same filed.
DAYANANDA 2024-08- |C copy of impugned order not filed, Xerox
317 \D-WA/34622/2024 MOHAPATRA 13 attested copy filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
318 D- ADV 2024-08- |8-CAUSE TITLE NOT IN ORDER.
CONTC/34560/2024 ’ 13
District of petitioner seems to be wrong 2. Page
no.8 not available
D- 2024-08- |, . .
319 RPFAM/33788/2024 ASHOK DAS 13 This may be Registered as CRLMP
11-NEAT,LEGIBLE ATTESTED
320 ID-WP(C)/34823/2024 SAMVIT MOHANTY %(3)24-08- ANNEXURES NOT FILED.
Original document under annexure-1 not fiied .
6-RECEIPT SHOWING SERV.COPY TO
ARJUNA CHARANA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
321 |D-WP(C)/34683/2024 BEHERA 13
1.Page No. 38 not legible
322 |2 AKSHAYAKUMAR * 2024-08- (£ 0 O 0P e
BLAPL/24338/2024 |[SAHOO 13 : :
323  |D-WP(C)/34968/2024 DILIP KUMAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
SAHU 13 AG/CG/IT/CT/ETC.NOT FILED.

date mentioned in Annexure-4 and averment of
writ petition does not tally with index.2.Mobile




numbers of all the counsel not furnished in
vakaltnama.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-

324 lcoNTC/345152024 APV 13 I-Reference certificate not furnished,2-Age of
the petitioner mentioned in cause title does not
tally with the same in affidavit
6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR 2024-08-

325 |D-WP(C)/34854/2024 MALLICK 13 AG/CG/IT/CT/ETC.NOT FILED.

1. Period of Delay 58 days 2.Age of Respondent
PRASANTA KUMAR [2024-08- No. 4 does not tally with the age of the

326 |D-MACA/34785/2024 MAHALI 13 Petitioner No. 4 in the Court below 3.
Pagination incorrectly done.

7 |2 NEELAKANTHA  2024:08- 0l cr T ONOT FILED,

CONTC/34778/2024 PANDA 13 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 7-VAKALATNAMA NOT PROPERLY

328 CRLMC/23890/2024 RAMESH AGARWAL 13 STAMPED,EXECUTED,ACCEPTED.
1. HBAWF Fee Rs.50/- to be paid. 2. Certified
copy of under annex-1 not filed.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

39 D SANIIBKUMAR 202408 (000 Sl S P e D,

ABLAPL/24412/2024 BHANJADEO 13 : :

Paragraph no. not correctly furnished on
declaration.

330 P KASHINATH 2024-08- T ETCNOT FILED,

CRLMC/23865/2024 [PATTANAIK 13 : :
7024-08- 6-RECEIPT SHOWING SERV.COPY TO
331 |D-WP(C)/34829/2024 SANJIB MOHANTY AG/CG/IT/CT/ETC.NOT FILED.
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DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 13-08-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

CMAPL/850/2023

CMAPL/850/2023

ADV

OTHERS. PLACE IT
WITH CMAPL 181/2023

CMAPL/157/2022

CMAPL/157/2022

RAJIEET ROY

OTHERS. DELAY OF
109 DAYS

OTHERS. C COPY OF
DISMISSAL ORDER
NOT FILED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

16. PETITION/APPEAL
NOT IN TIME






